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“maintained in the ordinary course of work of my office. This Hon’ble Tribunal
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BEFORE THE NATIONAL GREEN TRIBUNAL WEST ZONE BENCH, PUNE.
ORIGINAL APPLICATION No. 36 of 2025

Samita Rajendra Patil ...Applicant
Versus
Jindal Steel Works Ltd and others ...Respondents

Affidavit On Behalf of Respondent No. 7 and 8
Additional Principal Chief Conservator of Forests, Mangrove Cell

I, Ms. Kanchan Pawar IFS, Divisional Forest Officer, Mangroves —Division
South Konkan, having my office at Alibag, District Raigad do hereby solemnly

affirm and state as follows:

17 I have been authorized by Respondent no.7 and 8 to file this affidavit I

have acquainted myself with the record of, the subsequent events and the orders

‘made in the above O.A. I am filing this affidavit on the basis of the records

vy
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9&:.4;\ in jts order dated 18.02.2026 has expressed certain concerns. I am confining this
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1davit to those concerns.

2] By an order dated 20.6.2025 this Hon’ble Tribunal had constituted a Jo:int
Committee to visit the site in question and verify ownership of the site as well
as whether the Respondent no.1 was dumping Industrial Waste on the site. In
compliance with that order, the Joint Committee was constituted and conducted

a visit of the site and has also submitted its Report as mentioned in the order
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dated 18.02.2026. I may be permitted to refer to the said Report when

necessary.

3] The issues of concern appearing in the order dated 18.02.2026 are:

(@) Whether corrective measures have been taken for rejuvenation
(compensatory plantation) of mangroves in lieu of those that were permitted to
be cut on 5 acres of the land of Respondent no. 1 ?

(b) No details are given of the number mangroves that have been destroyed
beyond the 5 hectares for which permission had been granted and how many
mangroves are required to be rejuvenated / planted or whether the same is

feasible (in view of the destruction being caused by dumping of industrial pyro-

metallurgical slag). (paragraph 1)

(c) Rejuvenation of mangroves and removal of the slag on the site in qﬁestion.

(paragraph 4)

4]  As regards compensatory plantation of mangroves in place of those
permitted to be felled by the Hon’ble High Court, I say and submit that the said
order dated 15.2.2023 in Writ Petition no. 3409 of 2021 which permitted felling
on 5 hectares also directed the plantation of mangrove saplings on forest land on
the Mangrove Cell. Accordingly, 22,220 mangrove saplings were planted op S
hectares at Village Waral, S. no. 1311 and this information was affirmeg by the

report dated 09.03.2025 of the Range Forest Officer Mangrove Cell, Alibag, a

copy of which is at EXHIBIT-A hereto.




503

5] The Forest Surveyor, Mangrove Cell has by his report dated
10.3.2026 stated that mangroves have been destroyed over 17.081
hectares at the site subject of this O.A. A copy of that report is an
EXHIBIT-B hereto.

6] The said site where destruction of mangroves by dumping
slag on 17.081 hectares has occurred was inspected by the
Mangroves Expert of the Mangroves Cell on 13/03/2026 and the
said Mangroves Expert has by a report dated 16/03/2026 opined
that plantation of mangroves on the said site would not be feasible.

A copy of the said report is at EXHIBIT-C.

Affidavit
I, Ms. Kanchan Pawar IFS, Divisional Forest Officer, Mangroves
—Division South Konkan, having my office at Alibag, District
Raigad do hereby solemnly affirm and state on behalf of
Respondent no.7 and 8 that the foregoing affidavit is based on the
records maintained in the ordinary course of work of my office and
which I believe to be correct.
Solemnly affirmed at Mumbai )
On this day of March 2026 ) CD\QL .
Kanchan Pawar IFS,
Divisional Forest Officer,
Mangroves —Division South Konkan

For Respondent no.7 and 8

BEFOKE ME

ADV. NIKET R. CHAVARKAR
NOTARY, GOVT. OF INDIA
ALIBAG, DIST, KAIGAD
NOTED & {4=GISTERED

ATSR.NO.... 2044.....0F 2026

18 M. 7076
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Latitude: 18.198248
Longitude: 73.05308
Elevation: 5.761+20.5 m
Accuracy: 22.35m
Time: 10-03-2026 17:21
Note: waral
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Latitude: 18.198208

iNote: waral
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e: 73.052078"
Ei 546+185m
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f=iiw- 90/03/303¢,

| fRtie- 08/03/303%

Wed - 1. Rt o s, sigeas R, <l Pieu aren srtears o 9. 5-
/%11 3. S/fw/Ti=/=n. w/

Total Mangroves Under Point.4 (Only in 2005 Data )

Survey/Gut Number Area in Sqm Area in Ha
35 . 385.45 0.04
Total 385.4489 0.0385

Total Mangroves Under Point.5 (As per 2008,2018 and 2022 Data

Survey/Gut Number Area in 8qm AreainHa |
26 (5 Parts) 16181.4766 1.6181
27 4906.7774 0.4907
28 8594.3036 0.8594

Total T 2068asst6 | " 2.0683 |

Total Mangroves Under Point.6 (As per 2018 and 12022 Data

Tl

Burvey/Gut Number Atea in 8q.m ArainHa |
29 9084.6898 0.9085
- 30 23990.5893 23991
a1 8731.814 0.8732
- 2 | 12568.1435 12568 |
3  swsens| 0.0838 |
— % | 108124677 1812
— 7 S T
= S— T
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Exh. 5

fa"3:-Regarding visit of committee constitute of directions by Hon'ble National Green

Tribunal (WZ) Pune Bench in OA No- 36/2025.
Smita Rajendra Patil Vs Union of India & Ors.

fasai®la wHRoN Hon'ble National Green Tribunal (WZ) Pune Bench in OA No-

Smita Rajendra Patil Vs Union of India & Ors. I ATITAUIA FaxoTed] FHTH A1 @R<da],
ATzt — 901, RiceT- wrre Pfies Tk d HAGHE MRSAC TRTJR RIGES 0 2004, IIST-
e ey, ARFSG - 09¢ T MRSAC TR IRFES - 0R, U FAEEHIS
PITBITTHD TR TS 76+ 0l el ¥9EN AT Mangove Destruction e
T ARSI T G FRUAEEE SRIG Wiy TAgR P sroam s are.

TR AN FhaTaeie; Fafmd Suoe qemdvidies MRSAC TR TR$<0
F- 004, IST-IEAHIYRHA, ARG T~ 209¢ T MRSAC TR BN F- 032, A
PIAIG Pi@TTeID THRITIR Tea@ll B6 TEu frdt 3¢k &K Mangove
Destruction HIc3e} 3T ATTTET AYLIes WToA IO oMTey:-
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ot

39 2467.162 0.2467
40 8267.5263 0.8268
41 4092.138 0.4092
46 7808.5456 0.7301
55 3191.5477 0.3192
60 4025.7915 0.4026
62 5339.1214 0.5339
63 14221.0159 1.4221
65 18044.9446 1.8045
Total

140742.0848

14.0742
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TABUTEN IFarer

faw: Regarding the visit of the committee constituted in compliance of directions by the Hon'ble
National Green Tribunal (WZ) Pune Bench in OA No. 36/2025.
Samita Rajendra Patil Vs Union of India & Ors.

2. AT T B otes, ufS e SR 0, Feeie . 8¢/03/R0RE Asten SMew
R. AT HIICTATANC TS . 3. - 3/HIEHT/R Y 0 ¥ /FT 303435, . 04,03, 20 8 el T

3. it = tfuerY, wigesan fasm, sRyor S0 g wEleEEe o S %, 9/ H. 9T
L/STHIN/ <. T/RU RS/ R0RU-RE . 22,0330 Tsia 7

feie: 28.03.20%%

fereraifi SO, 37O ST T SR ATt Reied GERER . 23.03.30%E Uil IS

’ TR, a1, 4o 1. TS A% ST 2% TR Y e are qrgeit sfteeh. e aidier, wereas
GisTeRt ST, S R, Shigsa I, SRV T, el GHA U ST glelt. e ST e
qrEuiie queiier ETeeTsH o

EXAECCHE o, T/ T HHH Total Mangrlc\);'ﬁ :r::a At

3 as per (Ha A

) N ZI())OSE}IIIS)T 2018,

MRSAC 2022
2. o=t 18.678318 | 35,26/1,026/2, TR SMadl  SrehEEe!
WREA! | 73.049669 26/3, TRTOT=AT  WiecarEn  Hied
026/4,026/5,27, TG R g
28,29, e w2, fgHea =i
30,31,32,34,36/ 17.081 Ha Jien THEY AR, TS I
| 1,36/2,37,38, fRerferre ey STteR Hreireit
9 39,40/1,41,46/2, TOTeRT G WIS 3TH SR
55,60,62,63,65 FigSad Aqa 8IF  Ihd
TEL TS W FHednis
WE=AT Tl WaTE Eied
L ATl a3

e e e AEARaTE!  qeie Shae [Hie! Wi Wa,
e TTETT Sheren ST St

ES I GIRCEEIES
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atitude: 18.678325
| ongitude: 73.049663
evation: 20.09+11.6 m
Rccuracy: 7.424m  Shuie
Time:; 03-13-2026 12:26
Note: khar devali

g o TN .‘,..;. - ‘b : AR, g 5 4 - - : = .-

Time: 03-13-2026 1928 © <4 ° . i R LN
P2 2: 4 . 7 1 ~, . J
Note: khar devali 38 ' YRIRTS: 4t .




